
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10518 0 44 44 0 0 15 15 10547

CIVIL SECOND   APPEAL 3276 0 14 14 0 0 15 15 3275

EX. FIRST APPEAL 54 0 0 0 0 0 0 0 54

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30374 41 120 161 0 15 223 238 30297

CIVIL REVISION 493 0 20 20 0 0 15 15 498

CIVIL REVIEW 639 0 12 12 0 3 5 8 643

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 411 2 0 2 0 2 0 2 411

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 736 0 2 2 0 0 3 3 735

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 20 0 0 0 0 0 0 0 20
CIVIL TRANSFER APPLICATION 419 0 29 29 0 0 15 15 433

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 1 0 0 0 0 0 0 0 1
SPECIAL APPEAL ( CIVIL) 10 0 0 0 0 0 0 0 10

SPECIAL APPEAL ( WRIT) 2099 101 0 101 0 92 0 92 2108

CIVIL CONTEMPT 4558 6 82 88 0 18 158 176 4470

CIVIL WRIT 68771 56 1022 1078 0 59 2024 2083 67766

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 162 0 0 0 0 1 0 1 161

CROSS OBJECTION 1056 0 3 3 0 0 2 2 1057

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 123684 206 1348 1554 0 190 2475 2665 122573

CRIMINAL SIDE

MURDER REFERENCE 7 0 0 0 0 0 0 0 7

CRIMINAL APPEAL 23857 12 150 162 0 2 89 91 23928

CRIMINAL REVISION 9490 0 80 80 0 0 151 151 9419

9791 0 583 583 0 1 442 443 9931

2651 0 1442 1442 0 0 1680 1680 2413

CR. CONT. PETITION 4 0 0 0 0 0 0 0 4

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 105 33 0 33 0 33 0 33 105

CR. L TO A 228 0 22 22 0 0 28 28 222

CRLW 511 15 152 167 0 23 131 154 524

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 46645 60 2429 2489 0 59 2521 2580 46554

TOTAL A + B 170329 266 3777 4043 0 249 4996 5245 169127

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER-2023

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER—2023

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

750 22 87 109 0 40 93 133 726

2339 0 61 61 0 0 106 106 2294

11065 0 580 580 0 0 278 278 11367

86 0 48 48 0 0 58 58 76

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

338 0 38 38 0 0 45 45 331

           TOTAL -C 14578 22 814 836 0 40 580 620 14794

CRIMINAL TRANSFER PET. 55 0 3 3 0 0 2 2 56

0 0 0 0 0 0 0 0 0

           TOTAL -D 55 0 3 3 0 0 2 2 56

TOTAL  C+D 14633 22 817 839 0 40 582 622 14850

TOTAL A+B+C+D 184962 288 4594 4882 0 289 5578 5867 183977

17 0 0 0 0 0 0 0 17

7 1 0 1 0 1 0 1 7

0 0 0 0 0 0 0 0 0

2080 0 30 30 0 0 45 45 2065

777 0 14 14 0 0 18 18 773

4543 10 70 80 0 10 59 69 4554

293 0 20 20 0 0 14 14 299

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

411 0 29 29 0 0 15 15 425

17 0 2 2 0 0 2 2 17

1641 101 0 101 0 92 0 92 1650

41217 37 975 1012 0 46 1796 1842 40387

TOTAL -E 51007 149 1140 1289 0 149 1949 2098 50198

1428 2 35 37 0 2 75 77 1388

CIVIL MISC. CASE 2555 39 27 66 0 33 94 127 2494

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 44 0 1 1 0 0 0 0 45

TOTAL -F 4027 41 63 104 0 35 169 204 3927

TOTAL  E+F 55034 190 1203 1393 0 184 2118 2302 54125

TOTAL- MISC.  (C+D+E+F) 69667 212 2020 2232 0 224 2700 2924 68975

TOTAL  A+B+C+D+E+F 239996 478 5797 6275 0 473 7696 8169 238102

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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